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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH: NEW DELHI

0,A. NO. 1197/2004

NEW DELHI THIS 2ND AUGUST 2004

HON'BLE SHRI SHaNKER RAJU, MEMBER (J)
HON'BLE SHRI 3.A. SINGH, MEMBER (A)

Inder Singh Kale (Staff No. MES-461485)
Refrigeration Mechanic.
S/o Late Swarup Singh,
R/o Quarter No. 943 Z, Type III
Behind Singh Sabha Gurdwara,
Tirnarpur, Delhi 1 10054

Appl i cant
(By Shri S N Anand, Advocate)

VERSUS

Union of Ind.ia through
Secretary Ministry of Defence,
Soutii Block, New Delhi

The Gai-rison Engineer (R&D)
Militaf^y Engineering Service (MES)
Ministry of Defence,
Lucknow Road, Delhi- 110054

Shri Ram Narayan,
Rsfrigeration Mechanic
O/o Garrison engineer (RaD)
Ministry of Defence,
Lucknow Road, Delhi - 110054

Respondent

(None for ti^e respondents )

ORDERC ORAL)

By Hon'ble Shri Shanker Raju, Member (J)

In view of a letter dated 24.7.2004 v/ritten by

the applicant showing intention to v;i thdrav; this OA

unconditionally and without any pi-essui^e, the 0,A.

is dismissed as withdr~awn.
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b 1 n g n ,

Member(A
(Shankei- Raju'

Member ••-')

/kdr/


